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13.23 hrs.

DEMANDS FOR GRANTS (GENE-
RAL), 1880-81—contd.

MINISTRY OF AGRICLULTURE AND
MINISTEY OF RURAL RE-CONSTRUTION

MR. DEPUTY-SPEAKER: We shall
now take up further discussion and
voting on the Demands for Grants
under the control of the Ministry of
Agriculture and Ministry of Rural Re-
construction. Shri D. M. Putte
Gowda.

SHRI D. M. PUTTE GOWDA (Chik-
magalur): Mr. Deputy-Speaker, Sir,
I rise to support the Demands for
Grants under the control of the Minis-
try of Agriculture and Ministry of
Rural Reconstruction. Much has been
said on agriculture yesterday and day-
before yesterday. Now I shall confine
myself more to the rural reconstruc-
tion aspect and make a few points on
agriculture. Rural Reconstruction
pertains to 75 per cent of our popula-
tion. Rural reconstruction is necessary
frem all angles, in all spheres especial-
ly education, heaith, housing, commu-
nication, scientific research at village
level rura] economy besideg agriculture,
cottage industry, family planning and
regulation of alcoholic drinks

I like to emphasise that rural re-
construction is an important subject
with which we are dealing at peresent.
I say that rural reconstructicn at the
national level should be taken from all
angles and a body at the national level
should be set up for rural reconstruc-
tion synchronising with all other de-
partments. Ag wa know, no significant
improvement has been made so far in
the income of an average rural family.
Over the previous years sufficient
money has been spent, but with what
results? Government should take stock
of the position, see how much amount
has been spent so far and find out the
reasons for the present state of affairs.
At least in future, the government
should think of these things: The
amount spent ih  rural development,
rural programmes and the achievement.
At least we can  rectify the mistakes
that we committed previously.

Min. of Agri, & Min, of
Rural Reconstruction

A major facter that is before the
villagers is the fair price to their com-
maodities. I emphasise proper market-
ing should be there by establishing a
national level body or board to look in-
to the important factor of marketing.
Education in family planning program-
me, and its implementation is aa im-
portant aspect in rural areas. We
know the land available for each agri-
cultural family. In the 40s, if a family
had five acres, it has become almost a
fraction of an acre in 80s. Much has
ncot been done in educating the rural
people about the implementation of
the family planning. At the present
rate of family planning, 1 do not think
that we will meet the chailenge of the
population outburst., Something should
be done in this regard, especially in
villages where land is being fragment-
ed and a family is getting very low in-
come. They are nct able to feed their
children or give vroper clothes or send
them to good schools or to give them
proper training.

The next problem is about the alco--
helic drinks in  the  rural areas. I
shall give a few statistics. A taluk con-
tains nearly 80,000—1,00,000 adults and
comprises nearly 30,000 families in
most of the states. Where alcohol
drinking is llowed, Rs. 2-4 crores
worth alcohnlic drink are consumed
every year, whereas government is
spending about Rs. 10—20 lakhs on
development works. Nearly Rs. 50
lakhg goes to the state govern-
ment in the form of taxes and
excise evictiun amount nearly one
crore—will g0 unaccounted, and the
national economy, it leads to inflation.
consumption, the youth in the rural
area take to it as an evening habit, let
alcne the elders with whom it has be-
come a habit. The law and order
situation in the rural areas becomes
a problem. The figures given are for
a Taluka, not for a district. Apply
some restrictions to overcome this
problem.

I have already mentioned that many
cof the schemes that are implemented
by the State Governments and the
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£entral Government do not bear fruit
for a long time so far as rural recon-
struction is concerned. I would like to
quote one. I was the President of the
Talulka Beoard. I had been in that
position for six years. I know the de-
velopments that have been made in
each Taluka. There was a programme
called Applied Nutrition Programme.
This programme js supposed to supply
nutritive food for schocl children es-
pecially the rural school children.
Nutritive food was to be given in the
form of vegetables, fruit, fish, etc.
Crores of rupees have been spent on
.construction of wells, pumps, fences,
construction of fish ponds. Much has
been spent on this programme. Special
jeeps were provided for supervision.
In spite of all these things wherever
the phase of the programme is over,
now we see there is neither vegetable,
fresh fruit, nor fish. I do not know
where has everything gone. Every.
thing is dead. When we implement g
programme, it must bear fruit at least
in the near future or it must have some
effect on the ruril population: other-
wise such a programme will be only for
the purpose of statistics and propagan-
da. I request the hon. Minister to look
into it. There are so many program-
mes. As I have no time at my dis-
posal, 1 do not list them one by one.

I come to ancther scheme—Employ-
ment Affirmation Scheme and Food for
Work Programme. Sufficient amount
has been set apart in this Budget also.
I welcome it. I urge upon the Gov-
ermment to take necessary steps to
monitor the work as a huge amount—
Rs. 340 croress—has been set apart for
the purpose.

The amounts are released at the fag
end of the year. In most of the States
Community Development Grants are
released in February or con 15th March
or on 30th March and they are asked
lo complete the programme. This up-
sets the whole programme. I wonder
how the Block  Development Officers
can comply with the directions of the
Government and how they are going
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to implement the programme. In such
circumstances I do not know whether
money is going to be spent on work to
be executed or it goes in the pockets
of scmebody else. It is a matter of
concern. I request the Government {o
take a note of it and see that the
grants are released in the first or the
second part of the year so that the
programme can be started and imple-
mented.

MR. DEPUTY-SPEAKER: Please

conclude

SHR] D. M, PUTTE GOWDA: Rural
communication has not been attended
te, so far. Especially the village roads
have not been constructed. Last week
I travelled in the Northern States.
With this much of rain there is slush
and one cannot go, especially in the
rural areas. I am from an area where
the rain fall is 100 to 200 inches. We
do not have proper roads.

MR. DEPUTY-SPEAKER: Please con-
clude. You have already taken fifteen
minutes. ¥Yecu do not stick to time.
Many of the speakers are not getting
a chance. Then they misunderstand
me. When you are taking more time,
it means you are taking the time of
other Members of your party.

SHRI D. M. PUTTE
shal] take two minutes.

GOWDA: I

MR. DEPUTY-SPEAKER: Please

conclude in one minute,

SHRI D. M. PUTTE GOWDA: I urge
upon the Government to look into all
these matiers and set up a body at the
national level to look into rural re-
construction. I hope they will do it.

MR. DEPUTY-SPEAKER: Shri
Chiranji Lal “Sharma: You will take
10 minutes. You will be the last
speaker. Then I will call the Minis-
ter.

(Interruptions) **

MR. DEPUTY-SPEAKER: The posi-
tion 1s that all parties have exhausted
their ttme. Because the other speakers
have taken more time, there is no
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chance, We have got to complete it
within half an hour. Now, Shri
Sharma.

BHRI CHIRANJI LAL SHARMA
(Karnal): When they are standing and
interrupting, how can I speak?

MR. DEPUTY-SPEAKER: Whatever
they say will not go record. You gq
ahead.

(Inlerruptiong) **

SHRI A. T. PATIL (Kolaba): On a
point of properiety. The Demands of
the Ministry of Agriculture and Rural
Reconstruction cover more than 15 per-
cent of the total pudget. Therefore,
it is in the interests of the House and
the nation that more time should be
allotted for that 10 hours are not
enough.

MR. DEPUTY-SPEAKER. The House
has already approved the allotment of
10 heurs. I cannot go against the
decision of the House. Now, Shri
Sharma.

SHRI CHIRANJI TALL SHARMA:
Mr Deputy-Speaker, Sir, I rise to sup-
port the Demands for Grants for the
Ministry of Agriculture and Rural Re-
construction, on which fhe discussion
has been going on for the last two, three
days. This Is a very huge department
consisting of agriculture, forest,
animal husbandary, fisheries, coopera-
tion and what not. I will not talk on
fisheries or piggaries or poultry but I
will talk con agricultuye.

Yesterday, one hon. Member f[rom
the Opposition talked of the greenness
on the floor of the House., I rogret to
say that he forgot to see the greenness
all over the country. Tremendous pro.
gress has been made 1n the fleld of
agriculture during the last 30 years of
Congress rule. I am not talking of the
last three years

First of all, I touch agrarian reforms.
After a couple of years of indepen-
dence, land enactments  were passed.

& Min, of Rural Reconstruction

But complete implementation of these
land enactments in letter and spirit is
not there. Why? Because of obvious
reasons. There are three, four reasons
for that. 1. Bureaucratic letnargy; (2)
Personal, political and local influence
and (3) legal hurdles.

I will talk of legal hurdaies. I am
referring particularly to the writs that
are fieild in the wvarious High Courts
and the Supreme Court. When you
go in for a writ in the High Court, the
matter will linger cxi for years together
because of rush of work in the High
Courts and for various other reasons.
In spite of the fact that LLand Reforms
Acts were included in the Ninth Sche-
dule it did not have the desired effect.
I am happy that the hon. Minister him-
self is an agriculfurist. He has finger
on the pulse. Fortunately for him,
since the time he has assumed office,
we find a  wonderful change. The
agriculturists are happy. The first
thing that he did fer agriculturists was
to increase the price of sugarcane
which had been reduced to nulity
during Janata fule. But what I am
submitting is that the hon. Minister
should discuss the matter with the
Chijet Justice of India. That would
not amount to any  poiitical interfer-
ence In judiciary. The Chief Justice
of India on the other hand, will talk
over the matter to the Chief Justices
of the varicus High Courts in the
country that they should give top
privrity for speedy and quick disposal
of agrarian caSes pending in their
High Courts. Then and then alone, we
will have the desired effect.

Another aspect I am touching in this
connection is consolidation of holdings.
Consolidation uf holdings has a salu-
tary effect on increase in production.
We had this consolidation in Punjab,
Haryana and U.P. If my information
is not wrong, hardly one-fourth of the
consolidable Tand area has been cover-
ed all pver the country uptil now. When
consolidation has been possible in
Haryana, Punjab and UP I do not
understand why it is not possible in

**Not recorded
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other States of the country. I would,
therefore, request the hon. Minister to
‘take up the matter with all the State
Government® because that will have a
salutary effect on increase in produc-
tion. By consolidation, there is
re-saping and re-planning of the
land which helps in increasing pro-
duction. Consolidation of holdings in
these three States ig a positive proof
of the fact that there has been in-
crease 1n production in these States.
If my information is not wrong, Pun-
jab, Haryana gnd UP feed the whole
country. Ang this is one of the
reasons. .,

PROF. N. G. RANGA (Guntur):
U.P. is not feeding the country. U.P.
is very backward and consolidation
is a dead issue.

SHRI CHIRANJI LAL SHARMA:
For agricultural production three
things are necessary—water , electri-
city and fertiliser. When I talk of
water, 1 will be failing in my duty
as a representative of Haryana if I do
not talk about the positive injustice
that has been done to us. It ig pro-
bably in 1976 that an award was
given by the then Government of Mrs.
Indira Gandhi that 35 lakh acre feet
of water from the Ravi-Beas project
would be given to Haryana. For the
purpose of carrying that water to
Haryana, a2 canal, 214 kilometre in
length would be built and that the
Haryana Government should deposit
Rs. one crore with the Punjab Gov-
ernment as compensation for land.
This happened probably 4 or 5 years
back. But I regret to say that there
has been absolutely no progress. We
do not know what has happened to
that award. We can imagine that
during the Janata regime there was
Akali Government in Punjab, there
was Akali representative in the Janata
Government here. We did have the
apprehension that after the 1977
elections, the award given bv the
Government of Mrs. Indira Gandhi
will not be implemented. Our appre-
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hensions proved to be true. We raised
a hue and ery and we could not suc-
eeed in our e(Torty and our rights are
being ruthlessly trampled in this
matier. Haryana is suffering, we are
not getting our share of water
for the last 14 years, since 1966.
Therefore, T would very humhly and
with all the vehemence at my com-
mand, request the hon. Minister for
Agriculture {0 take up the matter
with the Prime Minister and sece that
the award that wag given js imple-
mented without any further loss of
time.

Regarding water, what is actually
happening is that the officers do not
pay attention to small projects. ‘'hey
are interested in glamorous schemes.
When 1 say small projects, Sir, ] mean
that water can be collected particular-
ly during the rainy season in low-
lying areas in tanks, reservoirs and
ponds. In Maharashirag and in Andnra
irrigation is done {hrough such tanks.
Similarly in hil] areag also water can
be collected in tanks and ponds for
irrigation purposes. Therefore, I
would suggest that the Government
of India should give instructions to
the State Governments that their
officers should pay gpecial gttention to
these small projects.

In this connection, again I would
respectfully stbmit that we suffer
from floods, we suffer frcm natural
calamities and that too because of
‘negligence on the part of irrigation
authorities. They do not pay attention
to the strengthening of bundg at the
proper time. Only the other day
there was s breach of about 60 feet
or yards in length in Jamuna damag-
ing s0 many villages in Sonepst dis-
trict. There liave been 80 many
breaches like that. What they actually
do is that they start strengthening
this bund just when the rainy season
starts and we have reasons to gmell
the grain of salt in thejr bona fides.
They just waste money and say that
they have spent this much,
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1 have to say a few words on the
food for work programme. Food for
work programme, as was already men-
tiohed in this House, was the pro-
gramme of the Ccngress Government
initiated in 1978. But the programme
wag actually started in April, 1977 by
the then Janata Government. What
was theé main idea behind it? | am
quoting 3-4 lines from the report for
the year 1879-80:

“The food for work programme
has been in operation since April,
1977. Its main objegtive is 1o utilise
the country’s available fuod stocks
for insulating the economically
handicapped  sections of the rural
community from hunger. At the
same time, the programme ainis at
strengthening the rural infrastruc-
ture in order to speed up the con-
version of our nalural endowments
into durable assets meaningful 1o
the people.”

1t is further stated:

“The foodgrains gre to be utilised
for the payment or part or whole
of the wages to the labour engaged
in the execution of sbpecified
works...”,

In this conection 1 want to state cn
the floor of the House *hat there is
mis-utilisation of the foodgrains at
very many places. The BDOs, Sar-
panches, Panchayat Secretaries, Mem-
bers of the Panchayat and local
influential persons bring the food-
grains from the BDO’s office
and the work is not entrusted to the
poor and the downtrodden. The poorer
section of the gociety living in the vil-
lages are completely ignored, they
have to suffer. That means the very
purpose of this programme js impair-
ed. The idea is laudable, but is it
being implemented in the way it was
desired? My submission is that the
Government o¢f India should kindly
ask the State Governments to look
into these allegations which I am
making with a sense of responsibility
and with confidence on the basis of
personal information.

& Min, of Rural Reconstruction

Some of the friends opposite spoke
ironically of tue 20-point programme.
It was a rovolutionary programme
introduced during the emergency
days, and it wag going to change the
face of the poor people living in th=2
villages. Omne of the pointg was ta
give residential plots to the landless.
1 was Revenuc Minister in Haryana.
Within a gpan of pne and a half years
we allotted 214,000 plots to Harijans
and people of Lhe backward classes
in the villages. Not only was allot-
ment made. We made them owners
by transferring the righis through
registered deeds. Stamp charges were
exempted. Not only that. They were
made owners, ip the jand rcvenue
records the land was entered in their
names, and the banks were asked to
give them loans. They started cons-
truction. But what happened there-
after” This programme had not been
completed, it was going on, when the
Janata rule came. So tremendous
was their onslaught, so {terrific was
their blow, su bloody was their
machine of coercion that the landlords
in the villages were encouraged to
encroach even »n the plots which had
been already allotted to the poor by
the Congress regime. This is what
they did.

1 would say something about incen-
tives.

MR. DEPUTY-SPEAKER:
conclude,

SHR1 CHIRANJI LAL SHARMA*
I will give some suggestions in brief.

Please

MR. DEPUTY-SPEAKER: Why
don’t you pass .t on to him?

SHR] CHIRANJI LAL SHARMA:
I have not iyped it out. Thzse are
points which 1 have jotted down,

There 1s irregular and inadequate

supply of diesel to farmers. | know
for certain that the Government of
India had issued instructions to the
State Governmentg to allot 70 to 80
per cent of the diesel to the farmers,
but actually what happened? ] took
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up the matter in the District Grie-
vances Committee, that most of the
diesel was being given 1o the indus-
tralists by the DICs with ulteror
protives. I drew the attention of the
Chief Minister 1o jt. This should be
deprecated and discouraged.

Farmers should be given fertilisers
at cheaper rales particularly the small
and marginal] ones. Remu:crative
prices cof sugarcane, wheat and paddy
should be given to them. In the matter
of sugarcane, the Agricultura] Minis-
ter was kind enough to take action
immediately after he took over.

The farmers are not being paid
regularly the price of sugarcane which
they take to the sugar mills. Even
now they are hankering after the
officers. Instructions pe issued to the
State Government to see that pay-
ments are expedited. Delay in pro-
curement be gvoided by the FCI.

Soil improvement schemes should
be there. Of course, they are there
for the last 15 to 20 years. But it
should be got verified as to how much
cultivable waste land is lying.

Agricultural graduates, not one, not
hundred, but hundreds, are serving
in various States. Those agricul-
tural graduate; who are working as
agricultural inspectors ang sub-inspec-
tors are not doing the job they are
meant for. There should be coordi-
nation betweten such agricultural
advisers and agricuitural universities.
They should pe asked to adopt vil-
lages, may be one, or even to adopt
some families in villages ang they
should be held responsible for the in-
crease in the production of agricul-
tural produce.

Lastly, I wan* to say about incentive
price. The Agricultural Prices Com-
mission which is a statutory body of
the Government of India r2commends
procurement prices annually in the
cases of commodities such as wheat
and paddy; minimum support price
of commercial] e¢ropg like jute and
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cotton and minimum support price’of
commodities like potatoes and onions,
as andq when necessary. The APC
probably takes into account a number
of factors such ag cost of production
incurred by the -cultivatorg in the
country, a certain element of profit
margin to the farmers and the demand
and supply within and outside the
country in arriving at the 1ecommen-
ded prices. These are the procurement
prices. There is conceptually another
price known ag an incentive vrice.
These two sets of prices have diffe-
rent objectives. While the core objec-
tive of suport prices is to provide
support to formers in the even of
prices falling below the floor level,
that is, below the cost of production
and leading to distress sale, the role
of an incentive price should ve to
provide necessary inducement in the
form of higher profit margin to far-
mers so that they may bring more
area under the desired crop or go in
for more input intensive cultivation.
I hope, the hon. Minister will take
note of this aspect of an incentive
price which [ have submitted.

With these words, I support th€
demands.

= @ gy wfear (ITAT) 0 IqTede
HEET, A qH A wwa fzar @ osaR (G
F H1q 7 ggArz JT ATFATE | WH gAAT
WETA FX ATEAS H HT9A AT WA qEA
frgr & 1

gfa @ 7z agy & mgeaqw P 3o
gMI Fw ¥ w9 mEedr g9 9T mgfia
& 1 gm? m Fr wimwtw sEmew gh
qz fav 3@ & 1 gwR A e wimrAl 2
f& o= oW ® TWET § | , AT ALH
ITH M WHF IWITT d A § qafy gmy
F fodt, =z ot a@ AF gniy o
@z, 91 W §Wy wigd wR femi d, w@ #
& zo afqnd [ AN weEy o #
AT AW | ATy ¥ fwqrA o &&T @
g, SR wlr W Id fawAr wfzow
fag wfixar & @ &7 3@ W[ =2 )
qrEdl ¥, TEP AT 9T FYIT  Ag grar
oz am & fag & §wa &7 Wrow T
fasrer, wx s wemgrar sgarar & 1 Afew
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Ay & ag wgwr 4 & wfe S oS i
gg wE€m fy fogeh &7 ax, 9 IqTw
WX wrearws smfgat o®@ {FF 9X ITEH
Ut wd | e sfedwa Wt faee fcimm
grery oK 3Twgw faarf W A gmrAm
mdY | e W faga w7z F g oew)
&t wafagsar f w1F | QAR AT T £33 FY
feafa & feart ®r afagfa & sma
qrac sewwT q7 fafaas =9 aifas T8y,
nfer faaifer femr ;d

14 hrs.

g1t #fgFzx wmF F7 ey {qua
FEq 73 A TAw @S a7 w1 &9,
g fx fgma & fsm smz 1 5 omE ¥
B geat &1 fa=rd ot sof &Y 29 oA
faiga & 713

A fzegam A1 2, 3TET ST gRE

2 39w Pammga & fao aad=rdr &Y
o for®d Wy wRw, TEErA O wETRIE
w1 faarf s faga #Frgfam 3owee @t &
¥ az saifEa &t o83

sfe gqau™ & §3 ¥ onoy wfmmfeaam
Y qATA F AW(faay &7 MH-IT FIF &
qfirs g7 IR TF T ) gA-gd
oagTzFAMfEar [rE 3FFar ¥ 1978 Fr
v A% A vs Aw gwmios gor 2 ook
g7 ¥ AME 1980 R oF F N T ;T H
wm 2 fw ns Fofas 3o omo vy =TEY
AT T TR TFF FEATT  F  WATT 9T
qrEwly g frm 2 o7 1 ozmdr Swifaw
ofy gag g€ 3 ) ¥ wEw o7z 2 fm
gqremT AT Y @fy stw & fam fam
A =mfze 1 www AwifaFr Y ureATEw
fam 3 oY Fmifayr & afransi s
gifas mvma fam «wd

TF27eg W1 9fw F AnAEreTy #Y oyyeqy
F a1 =mzs17 gifawr o mfas gl
TUHsT FOX | AAIZT ARFL F1 9qf7  Azeyor
T IFAY {FAA H FA HErAM AR Y
TEFAr ® OWE

famz & o1 MR O ey w3 H
IR ¥ wd ga-gEmw F oA waten
o T )

& gz Wt wag Fww fg Afggae O«
o WA F W ;mEEl & afaw)
¥ ol ¥ T &1 ¥ @ & qrArT AG
fear &, am @ sawfea) &1 € wrg #1
dwm ot wraE) sod § 2, T T fEm
£ foai &1 maw & wiguger s@r 9fgm
otz pawt o sAwrfea) w1 s g
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s wfge | maare gfe gefr o @&
10 wisr & aw ¥ af urvmww fear @7
f&s wfawgs wt wdmg) § 7 (gl W
alefaa feat srdm | wEs dsdor gfear
F wawifal w fosw fam om0 3 0 &
Mg wFqr f& sawr ANed ¥ ofow Jwe
JaT w7 w1 St ¥ e (gunr ond

TF maEl & <19 ¥ @iw T FT aGTAT
Y AV-FATM FX@ g | wrdrg gfw we
2N Arg §, A% Aqer & uf wies (owrw
T gAY S gt § | TSR] ®Y 9
TNy ¥ fag ot wadum @@ E, SA%T HEw
FA] W gEFTOETE] qw oa@lwe A WEY
37 A% QFSA FY FEAT TN WA THT T
wa9GT FT w9 fAe W1 )/ wigd g
fg zfg fawm =wsr € 1 avaw #gEy,
AT Y 9T WY |E qew & fog few
g va% fou & wiwi =aFq &3O §

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH
RAO): Mr. Deputy-Speaker, Sir, the
debate on the Demands of the Minis-
try of Agriculture js coming to a close
with a very =auspicious omen: whiie
we have been discussing the Demands,
it has been ramting outside,

I am thankful to my friends who
have spoken on the Demands of the
Ministry of Agriculture and the
Department of Rural Reconstruction.
They have given very wvaluable gsug-
gestions. The very fact that such a
large number of hon. Membars have
spoken and many more desired to
speak but could not get time, shows
their intense interest in the welfare of
the farmer and their belief that the
ultimate development of thig country
can only come through the fullest
development of cur agriculture. My
colleague, Mr. Swaminathan has re=-
plied to the points raised in relation
to the departments that he is looking
after in the Ministry, i.e. Rural Re-
construction, Animal Husbandry,
Fisheries, Land Reforms and certain
other matters.
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I shal] try to mmeet the wvarious
pointg the hon. Merhbers have mien-
tioned. Sir, tHis is a very vast subject
and the time allotted to me also, ]
think, is not sufficient. 1 would
request the indulgence of the hon.
Members if [ fail to reply to every
point raised by every individual mem-
ber. 1 will, however, try to send
written replies to most of the Mem-
bers who have raised very valid and
useful points.

We starled with a very bad year
during the last Kharif season. We
experienced the severest drought in
our memory last year. About 220
million people were affected. 38 mil-
lion acres of lang were affected by
this drought. The damage naturally
was colossal, but it was due to the
bravery of the farmer of India and the
infrastructure that India has built in
its agricultural mangement that we
could tide over thig difficult period.
I would not be wrong if I say that
operationg to manage suth a large
national calamity perhaps have never
been undertaken by any government
in any country in the worlgd on this
big scale.

The government was very much
concerned and the Prime Minister,
Mrs. Indira Gandhi extensively toured
the ;jnterior areas of the country in
the drought-atfected States. Most
of my colleagues undertook tours to
the most intevior places and saw to
the arrangements that were being
made for the supply of food and drink-
fng water and other relief measures.

Some of my friendg opposite
thought that the measures that we
have taken were not sufficient. I
would like to mention- that only
Rs. 157 croreg for relief was sanc-
tioned during the year 1978-80 by the
previocug government. Perhaps they

thought that that was an adequate
amount. But immediately after this

government took over, we realised

Rural Reconstruction

that thig was absolutely insufficient.
Relief was not reaching all the places:
Peoplée were still' suffering and you
would be glad’ to know that in addi-
tion to what was gsanctioned during
the previous year, i.e. Rs. 157 crores;
we sancltioned another Rs 193 criores
for relief measures in the drought-
affected areas. That was done gafter
our central {eatng had vigited the
drought-affected States for the
second time to see for themselves
what were the relief measures requi-
red. In addition to the foodgrains under
the Food for Work Programme, 20
lakhs tcennes more were provided for
undertaking Fooq for Work pro-
gramme specially in thz Jdrought-
affected States.

The rigs were supplied on a
massive scale. Under personal ins-
tructions of the Prime Minister, to
save the people, all the available
rigs were deployed to the needy areas.
Over 160 fast rigs and about a thousand
slow rigg are now in operation in
the drought-affected States. They
are digging upto 4,000 wells per
month for providing drinking water.
An operation like this can only be
taken with the strong will and feel-
ing of the Prime Minister and her
Government for the guffering people.
There has been a setback ng doubt in
our food production on account of this
serious drought. But, Sir, we tried
our level best to save the robi crops.

Instructions were issued for the first
time that 70 per cent of the diesel
available in the drought-afiected States
should be supplied to the farmers to
save their crops. States were also
requested to earmark upto 60 per cent
of the available power for agricultural
operations. Other measures were
taken. You would be glad to know
that, we can rightly take credit for
this, in spite of such a large area
being affected by drought of such a
serious nature, not a gingle starvation
death has been reported so far on
account of the drought,
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SHRI BIRENDRA SINGH RAO:
‘The measures taken by the Govern-
ment have proved tg be so effective
that these have been acknowlegded
and praised all over the world. Even
the World Bank hag said that this is
a tribute to the strength »f Indian
agriculture built up with the con-
<certed effort :in .the Jast decatle or so,
not the last three years.

MEB. DEPUTY-SPEAKER: I think
on this alsoc Shri Shastri does not

aAgree,

SHR] RAMAVATAR SHASTRI: He
spid that there was not 3 single case
of starvation death. That was not a
fact. Many people have died.

SHR} BIRENDRA SINGH RAO:
3o far ss feod production is concerned,
a® | sai8®, we are trying tp make up
during ‘the current year. The food-
@reins preduced in the year 1978-79
were of the order of 131.37 million
tommes. We have sét 5 target for
Gnxrselves to  pmoduce Quming the
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coming year 135 million tonnes of
foodgraing..

Sugarcane production also went
down. In. 1978-78, the production, of
sugarcane was 15645 million tonnes;
in 1979-80, it was reduced to 128.42
million tonnes. Cextainly that. was
not because of this Government. It
wag the Government supported by
my friends opposite that was responsi-
ble for this.

SHRI RAMAVATAR SHASTRI: We
dig not support the Janata Govern-
ment. What you are talking of is
wrong. Again and again these people
are talking like this, You do not
know the facts. At least verify the
facts,

SHRI BIRENDRA SINGH RAO: 1
know the facts very well particularly
in respect of you,

SHRI RAMAVATAR SHASTRI:
Please speak about your subject,

SHRI BIRENDRA SINGH RAQ:
The difference between that govern-
ment and this government can be
easily seen. It is raining when we
are discussing Agriculture Ministry’s
Demands today and last year when
you were discussing these Demands
people were suffering from drought.
They hag no drinking water even.

SHRI BIRENDRA SINGH RAQz
You say so but do not implicate us.
(Interruptions)

SHRI BIRENDRA SINGH RAO:
Sir, 1 certainly appreciate his digsocia=
tion completely and his denial.

In oilseeds we had a set-back.
Fram a production of 102 lakh tonnes
in 1978-79 we went down to 88 lakh
tonnes but we have set a target for
ousselves of 110 lakh tonnes this year.
In cotton also we suffered a sat-back.
In 1978-79 the production was 79 lakh
bales and it came down tq 77 lakh
baleg in 1979-80 but we are sure that
we shall be ablg to make up for the
past period and for the current year
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we have set ourselves a target of 82
lakh bales. In Jute there has not
been much change. We hope to do
much better this year.

Sir, while framing the programmes
and budget for 1880-81 our objective
has been to ensure that we not only
recover from the set-back of the last
year but improve upon the production
levels. Sir, a number of Members of
Parliament from Opposition both in
Lok Sabha and earlier also in the
Rajya Sabha have been contending in
the course of the budget debate that
the new Government has neglected
agriculture in the formulation of the
Central Plan. I would like to quote
some figures. In the budget of the
last year, that is, 1979-80 the Central
budget for Plans in all gectors provid-
ed Rs. 4,808 crores. Out of this in
terms of the decisions of NDC funds
of the order of Rs., 409 crores were
transferred to the States. Therefore,
in effect the modified Central Plan
budget was only Rs, 4,411 crores.
Against this the Central Plan budget
for 1980-81 is Rs. 5,322 crores. In
other words the Central Plan budget
has gone from TRs. 4,411 crores to
Rs. 5,322 crores. 'That is an increase
of 21 per cent for all sectors of our
economy. As regards the Central
budget for agriculture and allied
seetors it ig provideqd under five de-
partments. For the 5 departments,
that is, the Department cf Agri-
culture and Cooperation, the
Department of Food, the Depart-
ment of Agricultural Research
and  Education, the  Department
of Rural Re-construction and the
Department of Economic Affairs,
that is, the Banking Division, all these
five departments taken together, the
original Central plan budget for 1979-
80 stood at Rs, 974 crores. As a result
of transfer of schemeg from the Cen-
tral Plan to State Plan by the
National Development Council and
changegs jn the financia] pattern, the
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modified budget provision came to
the reduced figure of Rs. 728 crores.
Against this the Central Plan hudget
for 1980-81 for agriculture and allied
sectors includeg in the budget of
1880-81 provides for Rs. 1026 crores.
This involves an increase of wabout
41 per cent over the modified budget
of the previous year, I may point out
that while the Centrg] budget for all
the sectors of plan has gone up by
21 per cent, the Central plan budget
for agriculture and allied sectorg has
gone up by about 41 per cent. This
clearly shows that in the making of
the budget for 1980-81, more pro-
nounced emphasis has been given to
agriculture and allieq sector. If you
permit, I may give the break-up for
the departments which have received
much more than last year. But I
think there is not enough time at my
disposal and ] would like to talk
about certain gther matters in which
the hon. Memberg felt interested.

Sir, agricultural production can
only be increased by adopting a
strategy which has to be strictly
foillowed. We have taken certain
steps in this direction. We want to
increase our irrigated areas, we want
to increase the fertiliser consumption,
we want to expand availability of
certified seeds and we want to expang
our area jn high-yielding wvarieties,
strengthening of extensicp arrange-
ments for transfer of technology has
also to be done. As far gs extension
of irrigated area is concerned, by the
end of 1979-80, the tota] area benefit-
ing from irrigation in this country
wag estimated to be aroung 529
million hectares. Thig included 30
million hectares under minor irriga-
tion. During 1980-81, we propose to
increase the irrigateq area by 2.7
million hectares. That is not am
insignificant figure. This result has
been achieved in very few caseg in
the world so far. If we proceed at
this rate, I am sure that some time
India will become a grain-power. Out
of this 2.7 millien Hectares, 1.3 million
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- hectares will be from our ground-
‘water resources and the rest will be
from surface irrigation. As I have
said, one of the components of our
strategy in increasing the agricultural
production relates to high-yielding
varieties. By 1978-79, the area under
high-~yielding varieties had reached
41 million hectares. In 1879-80, on
“account of drought the area fell jown
to 35 million hectares. We propose
not only to cover thig lost ground but
we want to expand our area under
high-yielding varieties duririg the
current year to 48 million hectares.
Out ot this, about 20 million hectares
will be wunder paddy, 18 million
hectares under wheat and the balance
wil] be under jowar, bajra and maize,
We necessarily have to rely a great
deal on increase jn fertiliser consump-
tion. May 1 say a few words about
seeds? Sy far one of our major
bottlenecks for increasing production
wag non-availability or insufficient
supply of breeder seed and foundation
seed which in turn led to non-availa-
bility of adequate quantity of certified
seeds to the farmers. We are plan
ning to streamline the arrangement
and give a direct responsibility to the
Nationa] Seeds Corporation to deal
directly with the Agricultural
Universities and Research  Stations.
The National Seeds Corporation is
also being askeq to gear itself to meet
¥ore substantially the requirements
of foundation seeds.

Another aspect of our strategy
relates to strengthening of extension
arrangements. In the technology that
is already available with us there is
considerable room for increasing pro-
duction in farmers’ fields. This re-
quires a more effective arrangement
for transfer of technology from the
Research Stations to the farmers’
fields. Several States jn India have
taken gction to reorganise and streng-
then the extension system ang intro-
duce the approach known gs training
and visit system which involves more
frequent training of extension work-
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ers anqd more frequent contacts with
individual farmers.

Some of my hon. friendg have men-
tioned about the rising price of ferti-
liserg as also pesticides, Fertiliser is
one of our most important inputs and
the need for controlling anj stabilis-
ing the fertilizer prices at o reasona-
ble level was stressed by our Prime
Minister, Shrimati Indira Gandhi at
the time of 15th FAO Regional Con-
ference for Asia in March last. In her
addresg gt that time, ghe said:

“The desire to profit out of
poverty seemg to be strong among
the affluent nations. How else can
we explain the enormoys rise in
the price of essential inputg like
fertilisers during the last one year?
Can the gmall farmer who is too
poor to buy input and too weak to
take risks afforq these costs? I urge
FAO to ensure and move for an
internationa] ggreement gn the limi-
tation of price of strategic agricul-
tural inputs so that they are not
beyond the reach of the average
farmers.” |
This shows the concern of the Gov-
ernment of Shrimati Indira Gandhi
for agriculture and the poor farmer.
We have pursued the matter further
with the International Fertilizer
Commission. In Rome a few days
ago, the Commission has agreed to
set up a Consultative Working Group
to examine the entire gamut of pro-
blems relating to the supply of ferti-
lizers ty developing countries at
reasonable prices.

We have been able to grrange ferti.
lizers, including jmported fertilisers,
to the best of our capability, Not only
hag the fertilizer consumption increas-
ed at a very rapid rate guring the
past some years, but even during the
current year we expect that there will
be ngo fal] in consumption of fertiliserg
on account of this rise in prices,

PROF. N. G. RANGA: Enormous
rise,
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SHR] BIRENDRA SINGH RAO: 1
would give you the reasong for 'this
rise. The prices of petroleum productg
“that is, the main feedstock for nitro-
“genoug fertilizers have gone up. The
‘prices of imported fertilizers, raw
‘materials like sulphur, phosphoric acid
"and rock phosphate have shot up, The
prices of the finisheg fertilizers that
we always buy in the jnternational
market have also risen steeply in the
last one year or more. In general,
the price increase hag been between
50 per cent and 100 per cent in the
last couple of years. The ocean freights
have also more than doubled in the
last 2 years; and the prices are con-
tinuously rising. Ag a result, the
fertilizer gubsidy which was a little
over Rs. 100 croreg g few years ago,
and less than Rs 600 crores in the
year 1979-80, was tending to rise to a
staggering figure of Rs. 1200 crores
during thig year. This was an unim-
aginable burden, anq I am sure hon.
‘Memberg would appreciate that the
Government could not bear it. But
it is wrong to say that fertilizer sub-
sidy has stopped. In the year 1977-78,
fertilizer subsidy was an amount of
Rs. 266 crores, In 1978-79, it mwas
Rs. 341 crores; in 1979-80 i.e. last year
it was Rs, 562 crores. But if we had
not raised the price, the subsidy
amount woulg have come t3 Rs 1250
crores. But the rise in price hag only
resulteq in a saving of Rs. 665 crores,
which meang that there is still a sub-
¢idy available to the extent xf Rs. 585
crores on fertilizers alone.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Owing to multi-
nationals and pathers. . . .

SHRI BIRENDRA SINGH RAO: In
spite of Mr. Bosu, the multi-nationalg
are bothering us. About the way the
prices of fertilizer have gone up, I
can give some idea: the price of DAP

4n January 1978 wag $129 per tonne.

In January 1979, i.e. within one year,
it shot up to $160; and in December
1979 it rose to $260. It is almost
double of what it was 2 years back.
The same about potash. In January
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1979, the price was $63; and 3in
January- 1980, 'i.e. within gne yeas, it
came to, between $115 aend .$128. 1
may bhe more; it might have gone up
within the last few weeks or few
days.

SHRI JYOTIRMOY BOSU: Kindly
compare it with the prices prevailing
in other countries, and you will se®
that it js one of the highest.

=

SHRI BIRENDRA SINGH RAO:
The hon. Member would appreciate
that under these circumstances, there
was no other zlternative but to raise
the prices of fertilizers to some ex-

tent.

SHRI JYOTIRMOY BOSU: Agri~
culture in this country ig in the hands
of Americans, ICAR is the richest

pasture for them.

SHR] BIRENDRA SINGH RAO: 1
can only assure the House that we
shall try to neutralize the effect of
the higher prices wof fertilizerg by
giving better grice; to the farmers
We shall try to compensate them
fully, as hag been decided by the
Cabinet. Some of the steps that we
are already taking are: the Agricul-
tural Prices Commission has been
directed to re-work the prices of
major agricultura)] produce like paddy,
wheat, jowar etc., beginning from
kharif 1980 so as to fully compensate
from the farmier for this extra invest-
ment that he will have to incur om
taccount of higher prices of fertiliser.
The subsidy to small farmers, gn fer-
tiliser used would continue in the vear
1980-81 in all the drought aftected
years of the counlry. So, this rise in
fertiliser prices would not affect the
small farmers and marginal farmers,

the SC & ST people.

The availability of the short term
credit given by the Government of
India has been doubled for the curreat
kharif season. That is another step
we have taken to help the farmes.
There iz gnother very important deci.
sion that the government has takem.
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The farmers’ representatives here
yesterday stated that the ponr farmers
in the interior areag could not get
their supply from the distribution
centres which so far have been the
rail heads, Mr. Nagina Rai and Mr.
Lakshman mallick made these points
specifically. I quite ggree that there
were difficulties; it did not yeach the
farmers; they had to walk long dis-
tances or have to come by other
means of transport. The dealers took
advantage of it; they established their
distriution points near about rail
heads. But now a decision hag been
taken that all block headquarters in
the country will be taken to be rail=
heads for the purpose of fertiliser;
and this will be for indigenoug ferti-
liser as well as for imported fertijliser.
Some States were experiencing parti.
cular difficulties. Out of 5000 blocks
in the country, as many ag 2800
blocks are not covereg by any rail
head at all. For example, in Orissa,
245 blocks out of 314 have no rail
heads. In Madhya Pradesh, 319
blocks out of the total of 417 have no
rail heads. In U.P. out of 540 blocks,
375 have no rail heads. Similarly in
certain other States, in Andhra Pra-
desh, put of 324 blocks, 227 blockg are
situated away from the rai] heads.
Maharashtra is not experiencing such
difficulties to a great extent, but the
decision has been taken for al] the
States. (Interruptions) You will also
benefit from this.

The government hag decided that
all the extra cost borne by the fertj-
lizer dealers, distributorg will be paid
by the government for this extra lead
which they have to make to take the
fertiliser to the farmers. The Thon.
members should be  particularly
thankful to the Prime Minister and
the Finance Minister, Shri Venka-
taraman who gave an immediate con-
sideration to the demand raised by
the hon. memberg and took this deci-
sion within no time,

In the matter of consumption of
fertiliser, gs I have stated, we expect
that thepe wil] be no fall; we expect
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that actually .6-8 }akh tonneg more of
fertiliser will be consumed gquring the
current year. QOilseed is an
important c¢rop about which a
large number of members spoke,
In 1979-80 we Pproduced 83.6 lakh
tonnes and for 1980-81 we have set a
target of 102 lakh tonnes. That is for
edible oil crops. For non-edible oil
crops also, we have set a higher target
for the current year gt 7.5 lakh tonnes
Some hon. Members have spoken about
plant protection and availability of
seeds and so on. On-going centrally
sponsored schemes of 0il seeds deve-
lopment will be extended to 100 dis-
tricts spread over all the major oil
seed growing states with a view to in-
troduce the best available technology
on the basis of research work done in
the area and specific to irrigated znd
non-irrigated conditions.

Soya bean is another important crop.
Research work on develepment of high
yielding varietics of soya bean and
certain pulses and 0il seeds is in full
swing. . .(Interruptions) oil seed re-
search base has 2lso been strengthened
and several centres of research have
been established in different parts of
the country under the aegie of All
India coordinated Research Project.
Similarly the production of pulses in
the country which has remained
stagnant during the past few years has
been a matter of concern to this gov-
ernment. Pulses are an important
source of protein, particularly for the
weaker sections and vast majority of
our population; they will also get proper
attention. We have also some new
varieties of pulses like short term
moong, urad, puS# baisakh, pusa gelec-
tion etc. These are doing vary well
and we hope that production of pulses
will also increase according to our
plans.

Another matter of special interest to
the hon. Members was agricultural
marketing. 1 agree that the biggest
incentive to the farmer is remunerative
price for his produce. As hon, Mem-
bers know immediately after taking



271 DG, (Genl)) 1980-81—

{Shri Birendra Singh Rao]

over by this government the terms of
reference of the APC were revised.
Formerly the APC recomemnded a
price after taking into account reports
from various organisationsg and review
of their studics by collecting informa-
tion. Now they have been allowed to
organise their own research studies.
This is one important field in which
the APC has been given mor2 powers.

PROF. N. G, RANGA (Guntur): It
should be reorganised; there should be
representative for agricultural worker
and peasant in APC.

SHRI BIRENDRA SINGH RAO:
There is a representative of farmers
on the APC. One important change in
the terms of reference which this gov-
ernment made soon after coming into
power wag to direct the APC to take
into account the terms of trade betwo2n
the agricultural and non agricultural
sectors. A large number ¢f hon. Mem-
bers have said that the prices of non-
Agricultural commodities have risen
very high whereas the prices of
Agricultural] produce have more or
less remained the same. But as I
stated, the Agricuitural Prices Com-
mission has been dirccted to review
its past recommendations. Fresh
reports have been received and Gov=-
ernment will soon take a decision to
try and fix higher prices for the ag-
ricultural produce...

AN HON. MEMBER: How soon?

SHRI BIRENDRA SINGH RAO:
It will not take long; it will be long
before the next crop comes in.

I agree that most of the agricultu-
ral produce should get remunerative
prices and we are trying to revise
the prices, of course, keeping in
view the overall situation. My fri-
ends, Shri Kumbh Ram Arya  Shri
Digamber Singh, Shri Sinha, Shri
Randhir Singh, Shri Musheer Ahmed
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and Shri Mirdha very forcefully ad-
vocated the cause of the farmers for
giving them petter prices, As I said,
we shall certainly see that as far as
possible, the minimum support pri-
ces are revised upwards.

One demand I was syrprised at was
from Shrimati Nirmala Kumari and
Shri Chaturbhuj who wanted remun-
erative prices for poppy, so that large
areas cculd be cultivated with poppy.
I do not think we want to make
our nation a nation of lotus-eaters
and I don’t think there is a good case
for providing support for poppy.
The less it is produced, the better we
shall be and the harder we shall
work.  Apart from that, it is not in
conformity with cur varty’s pregram-
me of nasha bandhi—prohibition.

Cooperatives play a very important
role in the development of our agri-
cultural economy and vroviding not
only agricultura] credit but alsg other
facilities to the farmers. Marketing
of perishable agricultural commodi-
ties like vegetables, fruits, potatoes
and onions is very important. This
has suffereq from very serious fluc-
tuations from year to year. But it is
through NAFED, which is a coopera-
tive organisation, that we have been
able ty give support tn gnion growers
this year. Hon. members would be
glad tc know that NAFED was asked
to start purchasing onions in Maha-
rashtry and Gujarat immediately as
the prices had crashed. On onion ope-
rations alone, Government has spent
over 6 crores this year...

SHRI RAMAVATAR SHASTRI:
‘What about Bihar?

SHRI BIRENDRA SINGH RAO:
We will look after Bihar also, whe-
ther you like it or not! We have al-
ready paid to the NAFED Rs. 6.21
crores as price stabilisation reserve
fund.

The cooperatives have done very
well in the field of sygar industry,
as some hon. members pointed out,
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particularly in Maharashtra. The co-
operativeg have expanded very fast
anq they certainly know that the
emancipation of the farmers and the
rural people can only come through
cooperatives. Before our planning
started, only 3 to 4 per cent of agri-
cultural credit was provided by co-
cperatives. 97 per cent came from
money-lenders or some local benks.
Now, we have come to a stage when
60 per cent of agricultura] credit is

provided through cooperatives in our -

country, That shows the development
of our cooperatives. There are croies
of people in cooperatives and they
are expanding fast.

I will say a few words about fores-
try. Mr. Murugian, Mr. Das, Mr.
Manoranjan Bhakta and somge other
friends have spoken on the need for
protecting our forests. ] agree that
this is a very important field which
requires Government attention. Hon.
Members would be glad to know that
we have decided during 1980-81 to
provide in the Central] Budget an
amount of Rs. 4.5 crores for taking
up the programme of fuel wood pian-
tation. This is a new scheme. This
will cover 31,500 hectares of land.
The fuel wood plantation programme
is g very beneficial programme for
rura] areas. This will cover the gap
between annual fuel wood require-
ment and what is effectively avail-
able from other sources. Wg are try-
ing to amend the law on forestry. At
the instance of the Prime Minister
ithis matter has been taken up. The
Prime Minister is very seriously coun-
cerned about the depletion of our
forest resources. We have come ac-
ross instances where proper attention
by States is not paid to envirorment
and ecology. Hills are being denu-
ded. Wpg will soon come before this
hon. House with our amending Bill.
We want to see that indiscriminate
felling of treeg in hill areas, even
on private lands alongside the roads
angd railway lines and canals, does
not take place.
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The hon. Members might be inte-
rested to know some other schemes
that we want to take up. There is a
tree known as ‘Ipil-Ipil’ grown in the
Philipines: It provides fodder as
well as fuel wood. 2.5 tonnes of
seed of this tree has been imported.
We want to propagate planting cf this
tree in 50,000 acres this year. If this
is successful, I believe, it will be a
revolution in our forestry programme.

Some hon. Members have said that
a large part of the Budget allocation
on developmental programmes like
forestry, animal husbandry, ete. was
allowed to lapse. But that was last
year. Some hon, Members fiom the
opposite side also talked about it.
Certainly, this Government cannot
be blamed for it. W, are trying to
see that even those lapsed amounts
are utilised this year along with what
has been allocated to us. The allo-
cations for developmental programmes
have certainly gone up.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): It is stated that
the employees of the Central Fishe-
ries Corporation are not getting sala-
ries for two monihs. They agre on
the streets and they are starving. Do
you say something on this?

SHRI BIRENDRA SINGH RAO:
This Government is as much con-
cerned about the welfare of the em-
ployees as any other hon. Member
in this House. We shall take care of
them. No decision has so far been
taken. Till today that Corporation
exists. Orders have been issued to
pay the employees because I was sorry
to hear last time that they have not
been paid for 4 or 5 months. Pend-
ing the decision to wind up the Cor-
poration, they should have bcen paid
in itime.

AN HON. MEMBER: You revive
it.

SHRI BIRENDRA SINGH RAO: We
shall try to revive it if the West Ben-
gal Government cooperates with us.
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JIf the West Bengal Government wants
to take .it over, we can even consider
that, as we are feeling so .auch for
these employees and the Corporation.
I would like to inform yoy that the
West Bengal Goverament f{latly re-

fused to take over the Corporaticn
when the Government pf India
requested them to take it over.
(Interruptions). But this Gov-

ernment will see whether we can re-
vive the Corporation and look after
the workers. Perhaps its functions
would have to be enlarged. ..

SHRI KRISHNA CHANDRA HAL-
DAR: The problem is that the State
Government of West Bengal bas
limited resources. Naturally they
cannot take it over. For that rea-
son, they are hesitating to take it
over.

SHRI BIRENDRA SINGH RAO:
The West Bengal Government: has
set up its own Fisheries Corporation,
the State Fisheries Corporation, and
it should have been merged with
that. Nothing would have been diffi-
cult if there had been a will to make
this Corporation work and to take
the workers on their establishment
to provide jobs for them.

SHRI KRISHNA CHANDRA HAL-
DER: You are blaming the West Ben-
gal Government.

SHRI BIRENDRA SINGH RAO:
I am only informing you. I am not
blaming Wild iife is another im-
portant subject. Most of the hon.
Members expressed their concern in
this regard. Along with forests, wild
life alsgp is receiving oyr maximum
attention ang I am glad ts say that
the Prime Minister herself has agreed
to my request to be the Chairman of
the Indian Wild Life Board. She will
also be the Chairman of the Tiger
Project. That shows our concern
and our intentions to conserve the na-
tural resources....

SHRI JYOTIRMOyY BOSU: What
about CYA in the Wild Life Board?
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Ask this gentleman, Dr. Karan Singh
he will tell you.

SHRI BIRENDRA SINGH RAO:
We can also extend the wild life pro-
gramme to Mr. Bosy if he likes.
(Interruptions). We can always think
of new species.

Sir, some hon. Members expressed
their anxiety about the management
and the existing practice in the co-
operative department I am glad to
say that this Government wants to
bring an amending Bill soon before
this House  for creating  rnore
Multi-State coaoperative societies,
and also to see that some lacuna in
the existing Adéfs which hamper the
development of cc-operatives are re-
moved, and that the procedures and the
provisions 1n the various Acts are also
looked into, so that between State and
State there is no obstruction in the
free working of the cc-operative socie-
ties.

SHRI KRISHNA CHANDRA HAL-
DER: A Multi State Co-operative
Bill was last time referred to a
Joint Committee.

SHRI BIRENDRA SINGH RAO:
We want to take it more seriously
than the last Government.

Before I go to another subject, I
woulg like to mention that in the
co-operative sector just as 1FFCO
has achieved very good results, we
want to set up another fertiliser
factory under KRIBHCO. That is
another organisation we are going
to sct up in the co-operative sector
for the production of fertilisers.

DR. KARAN SINGH (Udhampur):

Where will it be?

SHRI BIRENDRA SINGH RAO: It
will be in Gujarat at Hajira. The con-
stitution has been framed, officers are
being appointed, and we hope the plant
would soon ceme up.
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There has been a lat of criticism of
ithe FCI. Mr. Mushir Ahmed §s looking
hard at me. I was also perhaps of the
pame view gs some of the hon. Mem-
bers before I took over as Minister in
charge of food and looked closely into
the working of the FCI. There is lack
of proper appreeciation of the amount
of work that this organisation handles.
This is perhaps the higgest public
undertaking in the Country. Its sales
and purchases are now worth about
Rs. 4200 crores. Its cash credit limit,
only for foodgrains, is of the order of
Rs. 2350 crores; another Rs. 300 crores
for fertilisers, and then there is sugar
also that it has to handle. In view of
the large operations, massive work,
that it has to do there are bound to be
some wrong practices socmewhere on
the part of certain members of the
staff, but we cannot condemn the
whole organisation on that account.
This has done commendable work
during the difficult period of drought.
Fcodgrain has reached the farthest
corners of India. Supplies of sugar
have been maintained in spite of many
difficulties. Hon. Members know the
pressures on the railways. Sometimes
it was need for more coal, sometimes
it was diesel that had to be moved: at
other times it was foodgrain, then it
wos sugar, and even drinking water
had te be transported by raliways 1n
some areas of Rajasthan, Madhya
Pradesh and even U.P. The massive
operations that the FCI undertakes
have forced me to Dbelieve that this
orgamsation has done very good work
Some of the fears and suspicions of
the hon. members are unfounded.
But certainly, there is always scope
for improvement. We have taken
note of the suggestions of the hon.
members. There is some misunder-
standing of the overhead costs on the
work of distribution of foodgrains
which the FCI undertakes. I would
like to give some figures, which I
have collected. On wheat, there is a
subsidy of Rs. 33. That looks to be
very high. But out of the economic
cost of wheat, which comes to about
Rs. 162, after procuring at Rs, 117,
the carrying cost alone in the buffer
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stock comes to about Rs, .26, which
includes transit and storage short-
ages, freight, handling godown ex-
penses, storage expenses. The dis-
Aribution cost actually comprises of
Rs. 23.41, Out of this, Rs. 246 is
transit and storage shortages, freight
—Rs. 10.24, handling godown
expenses—Rs. 1,46, storage expenses
—Rs. 2 and interest Rs. 5.54. That
leaves only Rs 171 which is the ad-
ministrative overheads.

PROF. N, G. RANGA: You can
bring down the interest charges.

SHRI BIRENDRA SINGH RAO:
They have to pay interest to the
banks,

PROF. N. G. RANGA: It can be
negotjated,

AN HON. MEMBER: What is the
total?

SHR] BIRENDRA SINGH RAO:
Rs, 2341, Similarly for rice, the
procurement cost is Rs. 156 on the
average. The incidentals are Rs. 11.1
and distribution cost is Rs. 23.04.
QOut of the economic cost of Rg 181
per quintal, the average realisation
over the three varieties is Rs. 154.05
and for distribution, a subsidy of
Rs. 26.06 has been provided. When
you look intg the figures, you will
come to know that the administra-
tive overhead costs are not very high.
It is mostly mandi charges, interest,
freight, godown charges. After all,
we have to consider the very huge
quantity of 15 to 20 million tonneg of
foodgraing that has to be kept in
godowns. That is our buffer stock,
Over <uch a huge quantity. costing
several hundreds of crores of rupees,
vou can certainly imagine that there
will be some losses. But we are try-
ing our best to reduce the Josses on
account of pilferage and damage,
For that a massive programme of
storage construction also has to be
undertaken. We have not been able
to find sufficient financeg for provid-
ing full cover storage for the huge
quantity of foodgrains, fertiliser and
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other things. But we have a pro-
gramme which we are speeding up.
The storage capacity is also intended
to be increased from 45 lakh tonnes
to 90 lakh tonneg in the cooperative
sector, The Central Warehousing
‘Corporation will increase its capa-
«city. The FCI also has its godowns,
They are constructing more godowns.
But most of the foodgrains, wheat,
paddy and other things are stil] in
the open on crates under cover. That
is certainly not a very satisfactory
arrangement. But on account of
financia] constraintg that this coun-
try has so far experience, it wijll take
time to provide full covered storage
for all that the FCI holds,

I would now briefly say something
about the ICAR. The ICAR is an-
other big organisation. I am glad to
say that it has received commenda-
tion from all over the world, not
from common people but from re-
nowned scientists. It is running 36
instituteg with about 800 centres It
is looking after 21 agricultural uni-
versities. It has developed very
good high vielding varieties of wheat,
rice, sorghum moong, urad, maize.
bajra, ete.

AN HON, MEMBER: What abp>ut
oilseeds?

SHRI BIRENDRA SINGH RAO:
Oilsceds also. They are still experi-
menting. But it has to be admitted
that there is np breakthrough in oil-
seeds so far. But they are doing
their best.

It is only on account of the high-
vielding varieties evolved by the
ICAR that our foodgrains production
has gone up so high that within the
lagst 15 years or so India has not only
become self-reliant but has surplus
stocks of rice also,

I do not agree with Mr, P. V. G,
Raju when he saig that the yield in
rice in India was very low. We have
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made very good progress, He quot-
ed figures from Philippines, Japan
and other countries that upto 8 tonnes
of rice was obtained from a hectare
of land. In India also, we have not
done very badly. In our Jaya variety
of rice which was developed by the
ICAR, 50 to 60 quintalg of paddy per
hectare hasg been obtained. It is a
very good yield, In good conditions,
we have also been able to produce
upto 5 tonnes of rice per hectare in
the fields. Our average also in some
States is very good. But the all-
India average certainly is not much,
as in wheat, We have been zble to
produce about 35 varieties of new
seeds. Some of these seeds produce
a yield of upto 50 quintals per hec-
tare, But still the all-India average
of wheat remaing at 14 quintals per
hectare only. Similarly, in the case
of rice, though we have been able
to produce with our new varieties
two to three times more, the average
vield still remains at 13 quintals.
We have set a target of production of
rice at 55 million tonnes during the
current year. We are taking our
lab-to-land programme to each far-
mer’s field. The budgetary provi-
s1ong also. the hon. Members may
I:ke to know, are sufficient for our
research work, 1In our coordinated
research programme, We have pro-
vided Rs. 1493 crores as against the
revised estimates of the last year
which were only Rs. 10.28 crores.
There is a substantial increase in the
present Budget., Similarly, for most
of our other programmes, we have
provided sufficient amountg of money.
It is wrong to say that sufficient
money hasg not been provided. But
I am glad about gne thing. No hon.
Member has sugge~ied that the
Demands of Agriculture Ministry
should be curtailed; they have all
suggesteq that more money should
be provided, That shows the inter-
est of the hon, Members in our agri-
culture and the farmers' welfare,

SHRI AMAR ROY PRADHAN
(Cooch Behar): Please say some-
thing about old age pension for the
poor tillers and cultivators.
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SHRI BIRENDRA SINGH RAO:
You try to implement it. We will
see what happens. (Interruptions)

I wanted to cover many things, but
there is no time. Some Members
have spoken on lang reforms and
have said that this Government was
not serioug about land reforms, May
I ask who gtarted the land reforms,
which Party, in India? Our Party,
our Government, is very keen on
speedy implementation of land re-
forms. Immediately ag India became
free, about two crores of cultivators
were made owners. Then 30 lakh
more who were occupancy tenants
were made owners under the laws
framed by this Government, by this
Party which was earlier headed by
late Pandit Jawaharlal Nehru and
which is now headed by Shrimati
Indira Gandhi. The West Bengal
Members have made a lot of....

AN HON. MEMBER: Noise.

SHRI BIRENDRA SINGH RAO:
....criticism that lanq reforms are
not being implemented, I would like
to request them tg look after their
own State first before bothering
about the rest of the country. (Un-
terruptions) There were 13 lakh
acres of land declared surplus in
West Bengal, out of which only
40,000 acres have been distributed.
(Interruptions) Not only that, they
are refusing to acknowledge the
rights of the tenants in the land;
they arec not recognising the rights
of tenants for distribution of land
which i; under their cultivation, they
are keeping the land with the Gov-
ernment. As against this, you are
not recognising the rights of tenants
in West Bengal....

SHRI NARAYAN
(Midnapore): No.

SHRI KRISHNA CHANDRA HAL-
DER: Who says?

SHRI BIRENDRA SINGH RAO:
Maldistribution of surplus land,

CHOUBEY

SHRI NARAYAN CHOUBEY:
That is the information given to you
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by the landlords of West

Bengal.
They are your friends.

SHRI BIRENDRA SINGH RAO:
That is my information. You can-
certainly give me the correct infor-
matjon, if you want,

SHR]I NARAYAN CHOUBEY: We

can always give you the correct in-
formation,

MR. DEPUTY-SPEAKER: Mr,
Halder, you require some notice.
Don’t reply to him immediately.
Consult the government of West
Bengal and then supply the informa-

tion. How can you reply in this
way?

SHRI NARAYAN CHOUBEY: The
Minister is supposed to give correct
information. He is supplying the
information which is supplieq by the
landlords of West Bengal,

SHR] BIRENDRA SINGH RAO:
This is the information supplied by
my Department.

SHRI KRISHNA CHANDRA HAL-
DER: They have misled you.

SHRI BIRENDRA SINGH RAO.
But you might like to know what we
have done in thig regard. 38 lakhs
of acres of land have already been
declareq surplus. 24 lakh acres are
in possession of the government and
16 lakh acres have bceen distrbuted.
And before the present legislation,
19 lakh acres of surplus land had
already been distributed earlier. There
are difficulties....

SHRI INDRAJIT GUPTA (Basir-
hat): Distributed or pattas only
given?

SHRI BIRENDRA SINGH RAO:
In spite of our best intentions, diffi-
culties might arise because implemen-
tation depends on State governments.
Recently, in Gujarat in spite of the
land ceiling law being in force, the last
Gujarat government haq passed an
executive order that no land will be
taken possession of and no surplus
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lang will' be distributed, Now, since
our Party’s governmerit ha¥ come tO
power, the work has been started
.again....

SHRI NARAYAN CHOUBEY: Very
.good. Do it.... (Interruptions)

SHRI BIRENDRA SINGH RAO:
“There are difficulties at times—un-
foreseen difficulties. It is not the
human beings alone but sometimes
-Godg also interfere, I will give you
an example. There was a case in
Madhya Pradesh where the prescrib-
.ed authority of the Revenue Depart-
ment for distributing surplus land
allowed 4 units to the deity which
‘happened to be Lord Rama. It was
a religious endowment and he passed
orders—Lorq Rama—1 unit,—deity
is a person for that matter under the
law—angd Lavg ang Kusa—2 more
units. . ..

SHR] KRISHNA CHANDRA HAL- |

DER: What about Laxman?

SHRI BIRENDRA SINGH RAO:
They could not be minors sy long.
To-day they have to be treated as
adults ang separate unitg should be
createq and the fourth unit was also
allowedq for Mata Sita. She
could have one unit because she got
separated,

e

So. what can you do about these
unforeseen independentas.. ..

AN HON. MEMBER: What about
Hanuman?

SHRI BIRENDRA SINGH RAO:
There was another order. In another

religious endowment case, Lord Siva
was allowed three units—one for Lerd
Siva, another for XKartikeya and an-
other unit for Lord Ganesh and you
will be surprised to know that the case
went upto the Revenue Board, the
highest revenue authority under the
land. ceiding laws and it was upheld
What cdn you do about these {kings?
You simply can find more ways and
means to see that pedple do not try
and get wwong advantagls of certein
-provisions of the Act. These are some

also |
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of the instances. Any way we shail
do what we can to see that land laws
are honesty implemented anq speedi-
ly also.

Sir, I have taken a lopg time....
(Interruptions).

SHRI KRISHNA CHANDRA HAL-
DER: Shri Bhola Puswar Shastri, the
Chairman of the SchHeduled Castes and
Scheduled Tribes Commission has him-
self said that West Bengal ig the only
State which has executed progressive
land reforms.

MR. DEPUTY-SPEAKER: Why are
you brooding over that? If you are
criticised, you must welcome it. Why
don’'t you tolerate criticism at ail? 1f
he criticises you, you learn from it and
from the experience you go forward.
Why do you get completely perturbed
when you are being crificised? Do
you expért that when you criticise them,
they must be tolerant? Why are you
brooding over that when he said some-
thing about West Bengal? Please car-
ry on. When you are being criticised,
as a nationalist, as a  politician, you
must welcome it.
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SHRI BIRENDRA SINGH RAO: Sir,
some of my friends talked about the
rural reads. I am glad to inform the
hon. Members that though responsibi-
lify for construction of rural roads is
with the State Governments, this Gov-
ernment frames  policy for the next
Pian, We have decided to allot suffi-
cient fimances for construction of rural
roads. According to our policy, with-
in th# next five years, for all villages
with & populat.on of 1500 and over in
India, we should try to provide roads
ané& comnect the villaged with the main
roads, Within the next five years, that
is, five years after the curren* Plan,
all the villages between 1,000 and 1,500
population, we shall t#y to connmect
with the roads. Bo, this is our policy.
I quite agree that the farmers feel sore
and their leaders have voiced their
feeing in this House; they do not¢ get
adequate compensation against land
acquisition. We are trying to amend
the Central Law. I shall soon come
before this House with an amending
Bill™In this respect.
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We shall see that the farmers get a
fair amount of compensation for their
agricultural lands whuch are taken
over by the State. 8ir, T am one with
most ol my hon, friends=—many of
them are cld friends of mine gnd 1
know they are the champions of far-
mers though 1 do not claim to be one
and yet I am a simple farmer. I
would only appeal to them that if they
want to put the Indian farmers on the
pedestal, in a proper place in society
and revive their faith in the country's
leaders, they should see that the far-
merg are crganised like other organised
sectors You should not try to disor-
ganise them on the basis of caste.
That is one thing. But most of the
leaders—not our party—who spoke
here (Interruptions) talked about far.
mers but outside the House, they falk
in terms of one particular caste. Yet,
they claim to be the leaders and cham-
pions of the farmers. Every other
sector has Its union—the labourers have
their own union, Their trade union
movement is strong. Even the ricksha-
wallas and tongawallas ang others
have their bargaining power. But, the
farmers do not have it. Why? Because
of the socalled leaders of the farmers
(Interruptions). The fault is theirs.
If they ful for the farmers, they should
try to see that they take lesson from
this. .. (Interruptions) They should
think of farmers as a class—an impor-
tant class—of Indian nation which has
a very large population. (=gymam). .
F& & qawg fwme o1 @3 o © fwdna fadt
A@ A I FEAMT  snadm | (sueenar)
ot w1 aga afee Wik Fgr a4, ety
¥ & om 78 %1 F@ Ern W L
WY @ & 93N Ma AN @, AT O

T FIFX WA JqFAA 9T W WY O )

(sr@am) fagi ® ;FT Ux Im
A s e fr ww N WA T mazx
arey Wt g @m f5 & fegena &1 @23

AL TET W AT E € AU AT FET @

Mz T & | FE WA TH AT 9T, € wE

# fz qfema & a8 ara =€ &\ SH9Uw
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How the farmers have exercised their
better judgement, thig election has
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showm this time in the nine States and
further they will come to know tHa*
the farmers cannot be misled for all
time.

Sir, with these words 1 thick I
should wind up. I have already taken
a very long time of the House. I
would request all the hon'ble
Members to vote these Demands with
which we want to serve the farm
sector in the country to the best of
our ability.

MR DEPUTY-SPEAKER: I shall now
put all the cut motions moved to the
Demands for Grants under the Controi
of the Ministry of Agriculture to vote
together unless any hon’ble Member
desires that any of his cut motions
may be put to vote separately—

Cut Motions Nos. 17, 93 to 95, 98 to
102, 133, 159 to 188, 188 to 192 and
280 to 289 were put and megatived.

MR. DEPUTY-SPEAKER: I shall ncw
put the Demands for Grants relating
to the Ministry of Agriculture to vote.
The question is:

“That fhe respective sums not ex-
ceeding the amounts on Revenue
Account and Capital Account shown
in the fourth ecolumn of the Order
Paper be granted to the President
out of te Consolidated Fund of
Indta to complete the sums necessary
to defray the charges that will come
in course of payment during the year
ending the 31st day of March, 1981,
in respect of the heads of demands
entered in the sefond column there-

of against Demands Nos. 1 to 9 relat-
ing to the Ministry of Agriculture.”

The motion was adopted,

MR. DEPUTY-SPEAKER: I shall
now put al] the cut motion moved to
the Demand, for Grant under the
control of the Ministry of Rural Re-
construction tp vote together unless
any hon'ble Member desires that any
of his cut motiong may be put to
vote separately—

Cut Motions Nos. 3, 4, 43 to 46, 49
to 58, 70 to 73 and 106 to 142 were put
and negatived.
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MR. DEPUTY-SPEAKER: I shall
now put the Demand for Grant relat-
ing to the Ministry of Rural Recon-
structlon to vote. The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shewn
in the fourth column of the Order
Paper-be granted to the President
out of the Consolidated Fund of
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India t6 Complete the sums necessary
to defray the charges that will come
in course of payment dusing the year
ending the 31st day &¢ March, 1981,
in respect of the head of demand
entered In the second column there-
of against Demand No. 74 relating
to the Ministry of Rural Reconstruc-
tion.”™ -

The motion was adopted.

Demands for Grants, 1980-81 in respect of the Ministry of Agricultur: and the Minisiry of Rural Re-

contruction  voted by Lok  Sabha.

No. of Name o’ Ambount of Demand for Grant Amount of Demand for Grant
Demand Demand on account voted by the voted by the House

House on 14~3-1980
1 2 3 +

Revenue Capital Revenue Capital

Rs, Rs, Rs. Rs.
MINISTRY OF AGRICULTURE
1. Department of Agriculture and Co-

operation . . 1,17,53,000 1,67,34,000 -

2. Agriculture . . . . 24,82,92,000 297.80,23.000 66,29,95,000 703,78,69,000

g. Fisheries . ) 6.33-35,000

4. Animal Husbandry and Diary De-

velopment . . . . 40,15,15,000
5. Forest . . . 4,58,18,000
6. Cooperation . 8,72,16,000

4. Department of Food . . 203,36,60,000

8. Department of Agricultural Research

and Education . 6,60,000

g. Payments to Indian Council of

Agricultural Resecarch 30,20,30,000

6.16,53.000  12,75,24,000 1.4,44,35,000

MINISTRY OF RURAL RECONSTRUCTION

Ministry 3f Rural Reconstruction 140,00,00,000

6,18,97.000  92.49,80,000 17,80,96,000
24,350,001 16,41,33,000 49,00,000
17,25.69,000  17,50,84,000  35,09,56,000
15,67,63,000  410,77,45,000  31,35,39,000
iu 13,232,000 .e

. 65,59,60,000 ou
28,32,23,000 413,34,45,000  56,64,47,000




